
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN BENCH AT CHENNAI 

Appeal No.18 of 2020 

 

IN THE MATTER OF: 
 

SrideviDatla 

W/o. DRSS Kumar Varma 
R/o Door No.10-37-11 

Ramnagar, Visakhapatnam - 530002  
Andhra Pradesh.          … APPLICANT 
 

VERSUS 

1. Union of India 
Through the Secretary 

Ministry of Environment Forest  
and Climate Change and 4 others        … RESPONDENTS 

 
 

 

ADDITIONAL COUNTER AFFIDAVIT FILED BY THE 

RESPONDENT NO. 2, STATE OF ANDHRA PRADESH 

 

Date-25-08-2021 

 

 

 

 

M/S MADHURI DONTI REDDY 
ADVOCATE 

STANDING COUNCIL FOR GOVERNMENT OF  

ANDHRA PRADESH 
A.P. POLLUTION CONTROL BOARD 

T.T.D. SUPREME COURT OF INDIA 
#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu,  

Chennai – 600 094. Mobile: 98407 98460 / 6383121322 
COUNSEL FOR  RESPONDENTS 2 TO 4 
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